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CENTRAL ELECTRICITY REGULATORY COMMISSION 
NEW DELHI 

 
Petition No. 1/TD/2024  

 
Subject   : Application for grant of licence for inter-state trading licence 

to Revayu Systems Private Limited.  
 

Date of Hearing       : 11.7.2024 
 

Coram   : Shri Jishnu Barua, Chairperson 
Shri Ramesh Babu V., Member 
 

Petitioner   : Revayu Systems Private Limited (RSPL) 
 

Parties Present   : Shri Ankur Sood, Advocate, RSPL 
Ms. Romila Mandal, Advocate, RSPL 

 
Record of Proceedings 

 
The learned counsel for the Petitioner requested four weeks’ time to file the 

information called for vide Record of Proceedings for the hearing dated 4.4.2024. She 
further submitted that the information could not be filed due to the change in the 
management of the Petitioner company’s officials. 

 
2. Considering the request of the Petitioner, the Commission directed the Petitioner 
to file the information on an affidavit within four weeks as a last opportunity in terms of the 
Record of Proceedings for the hearing dated 4.4.2024, failing which the Petition will be 
liable to be dismissed. 
 
3.  The Petition will be listed for hearing on 27.8.2024. 
 

By order of the Commission  
Sd/- 

 (T.D. Pant)  
Joint Chief (Law) 


